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Ttile: Issue regarding vicious attacks on doctors, especially in the Government Hospitals in the country.
SHRIMATI HEMAMALINI (MATHURA): Thank you so much, Speaker, Sir.

My concern is about the recent vicious attacks on doctors, especially in the Government hospitals. This
is happening all over the country. This is being inspired by the recent Kolkata incident which took place on

the 15 of June.

On 17™ of June, around eight lakh doctors, from across the country, walked out on streets in support of
the All India Strike. According to the Indian Medical Association, 40 per cent of medical practitioners go
through this harassment. They suffer assault in their life time and 75 per cent doctors also face this kind of a
physical abuse.

For saving the life of a patient, a doctor goes through very stressful conditions. They may have to go
through even 48 hours of hardship. Truly, they are our super heroes as well as a national asset. So, this sort
of incident should not take place.
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A =Y J 3T _Eﬂ YRIGT B % | Doctors treat persons irrespective of their caste, creed or religion.

They do not see their financial or social status. Their only concern is to take out their patients from the
misery that they are suffering.
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This is the way in which they work for the countrymen.

Doctor is a scarce resource in our country. In India there is one Government doctor for 10,189 people
whereas, the World Health Organisation recommends one doctor for 1000 people. The country is facing a
deficit of six lakh doctors. The Government should strictly regulate private hospitals and upgrade facilities
in Government hospitals so as to check such attacks on doctors. We should have a strict law to protect the
medical community. Indian lynch mobs have always enjoyed impunity. This is unjust, unfair and inhuman.

The Government should make rules to blacklist those who assault doctors. They should be debarred
from State subsidy and other facilities including hospitals, as in China. Apart from this, a Complaint
Redressal Committee should be formed in every hospital which needs to work on improving communication
among doctors, hospitals, patients and their families.

I really appreciate that the hon. Health Minister has already issued a guideline and an advisory to all
the States so that the doctors get out of all these problems and get a normal and good atmosphere to work in
the future.

AT FHTIR : ot . 918, Juas &1 Aadt gamfer gR1 Ia1U 17U fawy & I Jeg B i
3T UG & S & |

112



7/9/22, 11:59 AM

13.33 hrs

MATTERS UNDER RULE 377*
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